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NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
' COURT 1

CP 1 of 2020

Name of the Company: Solitaire Industrial Infrastructure Pvt Ltd

Section: Section 66 of Co.Act,2013

ORDER

Learned Senior Counsel Mr. Navin Pahwa appeared for the Petitioner.

Matter stands adjourned for further consideration on 19.08.2020.
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Dated this the 215 day of July, 2020 | -
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